The Gauhati High Court, At Guwahati

[ HIGH COURT OF ASSAM: NAGALAND: MIZORAM & AR UNACHAL PRADESH ]

NOTICE

It is for information to all concerned that for /isting of any urgent matters

in the ensuing Vacation Court, learned advocates may send their request for

listing (in the format annexed herewith) as mentioned below one (working)

day prior to holding of the immediate Vacation Court (before 12:00 P.M.).

Further, learned advocates are requested to contact the concerned persons in

their phone numbers as mentioned below for any query regarding listing.

Date(s) of
Vacation

Court

E-Mail Address

Name with Contact Numbers

28.12.2022

court16.ghc@gmail.com

Partha Saikia
8638967870
Ananta Ram Baishya
9957589363

court20.ghc@gmail.com

Uttam Das
9864102314
Harekrishna Choudhury
9365161073

By Order

Dated, Guwahati, the 21 of December, 2022.
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MENTION FORM FOR URGENT LISTING OF CASES IN THE
VACATION COURT

Name of Advocate seeking posting

Case No.

Division Bench/Single Bench

Date of Filing and Filing No.

Contact No. of Advocate

E-mail I.D. of Advocate

Date on which posting is sought

Stage of the Case
(Motion/Admission/Orders/Hearing
etc.)

Nature of Urgency






